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Crimnal Appeal No.759 /2001
@LP(Crl.) No. 1668/2001

K. Ponnusany Appel | ant
VERSUS

State Rep. by Inspector of Police, T. Nadu Respondent s

W TH

Criminal Appeal No. 760/ 2001
@LP(Crl.) No. 1622/2001

(HEARD BY HON BLE THOVAS AND VARI AVA, J1J.) @@
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Date: 31.07.2001 This/These matter(s) was/were called for
pronouncenent of judgment today.

CORAM
HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR JUSTICE S.N. VARI AVA
For Appel | ant M. V. Bal achandran, Adv.

in Crl.A 759/01
@SLP(Crl.)1668/01

in Crl.A 760/ 01 M. E.C Agrawal a, Adv.
@SLP(Crl.)1622/01

For Respondent

The Court pronounced the follow ng

JUDGVENT
........ L.............T.......T.......T.......T.......T..........TJ
SP2
Hon'ble M. Justice S. N Variava pronounced the
Judgnent of the Court.
Leave granted.
The appeals are disnmissed of in ternms of the signed
j udgnent .
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Court Master Court Master @@
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( Signed Judgnment is placed on the file)



